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HIGH COURT FOR THE STATE OF TELANGANA AT HYDERABAD
(Special Original Jurisdiction)
. ( ks r
FRIDAY, THE TWENTY THIRD DAY OF AUGUST -~
TWO THOUSAND AND TWENTY FOUR

PRESENT
THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE -

AND
THE HONOURABLE SRI JUSTICE J.SREENIVAS RAO —

WRIT PETITION NOs: 19216 of 2006, 19272 of 2006, 4993 of 2007,

9124 of 2007, 18832 of 2012 and 36936 of 2013

WRIT PETITION NO: 19216 OF 2006_-

Between:

AND

Smt. Kummari D.Balarajamma, (Died per LRs) W/o. Sri Late Kummari D. __
Tirupathaiah, aged about 79 years, Occ: House Wife, R/o. 2-2-313/1,
Amberpet, Hyderabad, Rep. by her General Power of Attorney Holder Sri D.
Venkateshwar S/o. Sri D. Bheemaiah, aged 38 yrs, Occ Agriculture, R/o. 2-2-
313/1, Amberpet, Hyderabad.

_ D. Venkateshwar, S/o. D. Bheemaiah, aged about 43 years, Occ Agriculture, «

R/o. 2-2-313/1, Amberpet, Hyderabad.

D. Sanjay, S/o. D. Bheemaiah, aged about 37 years, Occ Business, Rfo. 2-2- -
313/1, Amberpet, Hyderabad. g

D. Mallesh, S/o. D. Bheemaiah, aged about 34 years, Occ Business, R/o. 2-2-
313/1, Amberpet, Hyderabad.

(Petitioner Nos.2 to 4 are brought on record as LRs of deceased Sole _
Peti1ti)oner as per Court Order dated 22-01-2013 in WPMP No.27230 of
2011). : —

...PETITIONERS -

. The Govwt. of A.P., Rep. by its Secretary, (Revenue), Secretariat Buildings,

Saifabad, Hyderabad.

. The District Collector, Ranga Reddy District, Lakdikapul, Hyderabad.

The Hyderabad Urban Development Authority, Rep. by its Land Acquisition
Officer, Paigah Palace, Begumpet, Hyderabad. ¢

The Mandal Revenue Officer, Uppal Mandal, Ranga Reddy District.

5. P. Lakshmi W/o. late Yadaiah @ Yadagiri, aged about 48 years, 12-194,

Adarsh Nagar, Peerzadiguda, Uppal Mandal, R.R. District

P. Kumar S/0. late Yadaiah @ Yadagiri, aged about 30 years, 12-194, Adarsh -~
Nagar, Peerzadiguda, Uppal Mandal, R.R. District
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QR 5 and 6 are impleaded as per C.O. dt. 3-2-14 in WPMP 46:291 of 2013 -~

7 M.Ram Reddy, $/o. Narasimha Reddy, aged about 60 years, cccC Business,
R/o. H.No.255/A ‘/anasthali Puram, Ranga Reddy District-502070.

(Respondent No.7 is impleaded as per Court Order dated 23 08.2024 vide
(A.No.1 of 2016 (\WP.MP.No.48871 of 2016) in WP.No.1£2°3 of 2006)

...RESPONDENTS

Petition under Article 226 of the Constitution of India prayir.g that in the
circumstances stated in the affidavit filed therewith, the Hig1 Court may be
pleased to issue an order or writ more particularly one in the nature of writ of
Certiorari calling for the records pertaining to notification No. ¢1/:4240/2005 dt.
23-8-2005 published in A.P.Gazette, Extraordinary dt. 23-8-2005 «and the same
was published in Andhra Prabha Daily News paper dt. 27-8-2005 ar d quash-

¢) Notification No. G1/4240/2005 dt. 23-8-2005 (to the extent of the petitioner
herein) published in A.P Gazette, Extraordinary, dt. 23-8-2005 and

d) Notification No. G1/4240/2005 dt. 5-7-2006 (to the extent of the petitioner
herein) published in A.P. Gazette Extraordinary dt. 6-7-2006.

—

as being arbitrary, illegal, contrary 1o the provisions of Land Acqu sition Act and ~

violative of Article 14, 21 and 300-A of the Constitution of india.

LLA. NO: 1 OF 2006(WFMP. NO: 24187 OF 2006) .~

Petition under Section 151 CPC praying that in the ¢ rcumstances stated
in the affidavit filed in support of the petition, th-e High Cour: ray be pleased to
stay of all further proceedings including dispossession of the: petit oner pursuant
to the Draft Notification under Section 6 of the Land Acquisitior Act Vide No.
G1/4240/2005 dt. 5-7-2006 published in A.P. Gazette Extracrdina+y dt. 6-7-2006

g

Petition under Saction 151 CPC praying that in the circ omstances stated

pending disposal of th2 above writ petition.

LA. NO: 2 OF 2014{WPMP. NO: 39335 OF 2014)

in the affidavit filed in support of the petition, the High Court may be pleased to
permit the Petitioners herein to file additional affidavit in view of the subsequent

developments in the above Writ Petition.
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LLA. NO: 1 OF 2014(WVMP. NO: 616 OF 2014)

Between:

1.

P. Lakshmi W/o. late Yadaiah @ Yadagiri, aged about 48 years, 12-194,
Adarsh Nagar, Peerzadiguda, Uppal Mandal, R.R. District

P. Kumar S/o. late Yadaiah @ Yadagiri, aged about 30 years, 12-194, Adarsh
Nagar, Peerzadiguda, Uppal Mandal, R.R. District

...PETITIONERS

Fa

AND -

. Smt. Kummari D.Balarajamma, (Died per LRs) W/o. Sri Late Kummari D.

Tirupathaiah, aged about 79 years, Occ: House Wife, R/o. 2-2-313/1,
Amberpet, Hyderabad, Rep. by her General Power of Attorney Holder Sri D.
Venkateshwar S/o. Sri D. Bheemaiah, aged 38 yrs, Occ Agriculture, Rfo. 2-2-
313/1, Amberpet, Hyderabad.

D. Venkateshwar, S/o. D. Bheemaiah, aged about 43 years, Occ Agriculture,
R/o. 2-2-313/1, Amberpet, Hyderabad.

D. Sanjay, S/o. D. Bheemaiah, aged about 37 years, Occ Business, Rfo. 2-2-
313/1, Amberpet, Hyderabad.

D. Mallesh, S/o. D. Bheemaiah, aged about 34 years, Occ Business, R/o. 2-2-
313/1, Amberpet, Hyderabad.

The Govt. of A.P., Rep. by its Secretary, (Revenue), Secretariat Buiidings,
Saifabad, Hyderabad.

The District Collector, Ranga Reddy District, Lakdikapul, Hyderabad.

The Hyderabad Urban Development Authority, Rep. by its Land Acquisition
Officer, Paigah Palace, Begumpet, Hyderabad.

The Mandal Revenue Officer, Uppal Mandal, Ranga Reddy District.

M.Ram Reddy, S/o. Narasimha Reddy, aged about 60 years, occ: Business,
R/o. H.No.255/A, Vanasthali Puram, Ranga Reddy District-500070.

..RESPONDENTS

Petition under Section 151 CPC praying that in the circumstances stated

in the affidavit filed in support of the petition, the High Court may be pleased to
vacate the interim order dated 18/09/2006 granted in WPMP No. 24187 of 2006
in WP No. 19216 of 2006, and dismiss the Writ Petition with costs.

Counsel for the Petitioners: SRI D.RAMAKRISHNA

Counsel for the Respondent No.1, 2 & 4: GP FOR LAND ACQUISITION

Counsel for the Respondent No.3: M/s. D.MADHAVI, SC FOR HMDA

Counsel for the Respondent No.5: SRI BAJRANG SINGH THAKUR

Counsel for the Respondent No.7: SRI A.S.NARAYANA
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WRIT PETITION NQ: 19272 OF 2006 .

Between:

Sri D. Bheemeiah, Sf/o. Sri D.Tirupathaiah, aged aho.t 63 years, Occ:
Agricutture, R/o. 2-2-313/1, Amberpet, Hyderabad.

..PETITIONER
AND

—

1. State of Telangana, rep. by its Secretary, (Revenue) Sercre:ariat Buildings, —

Saifabad, Hyderabad.
2. The District Collzztor, Ranga Reddy District, Lakdikapul, Hyderabad. «

3. The Hyderabac Metropolitan Development Authorit/, reg. by its Land
Acquisition Officer, Block-A, District Commercial Complex, Tarnaka,

Hyderabad.
4. The Mandal Revenue Officer, Uppal Mandal, Ranga Reddy Dis trict.  —

RR 1 & 3 C.T is amended as per C.O. dt 26/11/2014 in
WPMP.No.41740/14

..RESPONDENTS

Petition under Article 226 of the Constitution of Indizai praying that in the
circumstances stated in the affidavit filed therewith, the Hizh Court may be
pleased to issue an crder or writ more particularlty one in “he nature of writ of
Certiorari calling for tha records pertaining to notification No. 51/4240/2005 dt.
23-8-2005 published in A.P.Gazette, Extraordinary dt. 23-8-2025 and the same
was published in Anctra Prabha Daily News paper dt. 27-8-2005 and quash:

c¢) Notification No. G1/4240/2005 dt. 23-8-2005 (to the extant of the petitioner
herein) published in A P. Gazette, Extraordinary, dt. 23-8-2005 anc

d) Notification No. G1/4240/2005 dt. 5-7-2006 (to the exten: of the petitioner
herein} published in A.P. Gazette Extraordinary dt. 6-7-2006.

as being arbitrary, illegal, contrary to the provisions of Land Acqu sition Act and
violative of Article 14 21 and 300-A of the Constitution of Ind a.

LA. NO: 1 OF 2006(WFMP. NO: 24286 OF 2006) -

Petition under Section 151 CPC praying that in the ¢ rcumstances stated
in the affidavit filed in support of the petition, the High Cour may be pleased to

stay of all further proczedings including dispossessibn of the getit oner pursuant

e
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©,

to the Draft Notification under Section 6 of the Land Acquisition Act Vide No.
G1/4240/2005 dt. 5-7-20086 published in A.P. Gazette Extraordinary dt. 6-7-2006

pending disposal of the above writ petition.

1.A. NO: 1 OF 2013(WPMP. NO: 3876 OF 2013)

-

Petition under Section 151 CPC praying that in the circumstances stated
in the.affidavit filed in support of the petition, the High Court may be pleased to
stay of all further proceedings including dispossession of the Petitioner from land
admeasuring an extent of Ac.0-05 Guntas in Sy.No.508 and Ac.2-29 Guntas in
Sy.No.509 situated at Uppal Bhagath Village, Uppal Mandal, Raga Reddy District
pending consideration of the Review Petition No. 35461/2011 in
W.P.No0.19272/2006.

Counsel for the Petitioner: SRI D.RAMAKRISHNA 4
Counsel for the Respondent No.1, 2 & 4: GP FOR LAND ACQUISITION

Counsel for the Respondent No.3: M/s. D.MADHAVI, SC FOR HMDA




WRIT PETITION NO: 4993 OF 2007

Between:

1. Y. Sai Priya, D/c Y. Swamy,
Aged about 8 years, —
Rep. by her father (Natural guardian) -
S/o. Mallajah, r.No. 3-17-56/16, -
Gandhi Nagar, licar T.V. Colony, ;
Ramanthapur H yderabad.

2. C. Shekar, S/0. Ch. Balaiah
Aged about 25 vears,
Rjo. H.No. 2-2¢-103/34/4,
Laxminarayara olgny, Ramanthapura,
Hyderabad.

3. Mahaboob Urissa, W /0. Shaik Buran,
aged about 38 years,
R/o. H.No. 3-15 106/4-E/1, Venkat Reddy
Nagay, Ramanathapur, Hydcrabad.

4. K. Anjamma, V/ /0. Anjaiah,
aged ahout 37 years,
Clo. Ali, H.Ny. 3-16-102/3,
Kamashjpurari, Ramanthapyr,
Hyderabad.

5. K. Laxmi, D/o. Masa Reddy,
Aged about 37 vears,
R/o. H.No. 15-4-486, Usama Shashi,
Ashok Nagar, Hyderabad.

6. Zajnabee, D/0. Al
Aged about 477 years,
R/o. H.No. 3-16-102/5,
Kamashipuram, Hyderabad.

7. Abbasi Begura, W/o. Ali Hussain,
Aged about 42 years,
R/o. H.Na. 3.16-102/5,
Kamashipurérm, Hyderabad.

8. P. Anjamma, W/o. P. Narsimha,
Aged about Z¢ years,
) R/o. H.No. 2-82, Mallikarjuna Nagar,
Piriyagiguda Jppal Depot
Hyderabad.

g. V. Sudhakaz, 5/0.V. Sunkaiah
Aged abour 39 years,
R/o. H.No. 2-82, Mallikarjuna Nagar,
Piriyagiguda, Uppal Depot
Hyderabad.

i o
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P’ Srinivasulu, S/o. P. Bhaskar,

Aged about 40 years,
R/o. H.Ng. 2-82, Mallikarjuna Nagar,
Firiyagiguda, Uppal Depot

Hyderabad.

11. N. Anjane, W/q. N. Krishna,
Aged about 42 years,
R/o. H.No. 3-17-56/ 16, Gandhi Nagar, -
Ramanthapyr, Hyderabad.

12. P. Bgla Theresa, W/o. P. Saka Reddy,
Aged abgut 32 years,
R/o. H.Ng. 37-93/45/55, Madhur Nagar, -~
Neredmet X Road, Secungerabad.

13. B. Sgnjeeva Rag, 5/¢. B. Balaiah,
Aged about 47 years,
R/0. H.No. 23/15, J.8.N. Colony, -
Street No. 8, Habsiguda, Hyderabad.

14. P. Aruna, W/g¢. Anjajah,
Aged about 42 years,
R/o. H.No. 3-703/2/13/1/118/a, -
Kadhirbag, Amberpet, Hyderabad.

15. B. Srinivasa Chary, $/0. B. Vishny Murhty, .-
Aged aboyt 39 years,
R/o. H.No. 11-14-307, Srinagar Colony,
L.B. Nagar, Hyderabad.

16. Sudhakar, S/o. late Ramchander,

Aged about 39 years,
R/o. H.Ng. 11-14-3Q7, Srinagar Colony, ,

L.B. Nagar, Hyderabad.

17. B. Venkata Chary, $/o0. Vishnu Murthy, Ve
Aged about 37 years,
R/o. H.No. 11-14-307, Srinagar Colony,
L.B. Nagar, Hyderabad.

18. K. Surender Reddy, $/0. K. Pratap Reddy, /
Aged about 35 years,
R/o. H.No. 3-17-56/16, Gandhi Nagar,
Near T.V. Colony, Ramanthapur, Hyderabad.

19. S. Hemalatha, W/o. S. Jodu
Aged about 34 ygars,
R/q. H.No. 3-17/56/16, Gandhi Nagar, /
T.V. Colony, Ramanthapur, Hyderabad.

20. M. Narsing Rag, S/¢. M. Shankaraiah,
Aged about 37 years,
R/o. H.No. 12-11-864/2,
Varasiguda, Secunderabad.

'

21. R. Baja Swamy, S/o. Narsimha, y
Aged about 38 years, -
R/¢. H.Ng. 3-1-83/1, 0Old Ramanthapur,

Hyd;rabad.




P. Bal Reddy, S/0. Showreddy

Aged aboyt €2 years,

R/o. H.No. 3-17-56/16, Gandhi Nagar,

Near T.V. Colony, Ramanthapur, Hyderabad.

K. Devaiah. $,/0. K. Venkatajah,
Aged about 7 years,

R/o. H.No. 2-2-4/1, O.U. Rpad, -
Vidyanagar, Hyderabad.

M. Sukeshin , W/o, M. Bal Reddy .~
Agg;d aboyt £3 years,

R/o. Pocharem Village, Ghatkesar Manda],
Ranga Reddy qut,nct

M. Ba] Reddsy, $/q. Venkat Reddy

Aged about 62 years,

R/q. Pocharam Village, Ghatkesar Mandal, -
Ranga Reddly District.

D. Bagyamma, W/o. D. Yadajah,

Aged ahout 63 years,

R/¢. Pocharam Village, Ghatkesar Mandal, «~
Ranga Reddy District.

R. Kasim Gqud, $/9. Bhichanna,

Aged about 40 yeays, J
R/o. H.No. 2-1-390/1/C,

Backside Koranti Hospitals, Gandhi Nagar,
Nallakunta, Hyderabad.

B. Swarcopa, W/¢. B. Srinivas,

Aged about 35 yeays,

R/q. H.Ng. 2-1-390/1/C, Backside Koranti !
Hospitals, Gandhi Nagar, Nallakunta, Hyderabad.

L. Raju, S/¢. L. Narayana,

Aged about 31) yvears,

R/q. H.Na. 2-1-390/1/C, Backside Koranti -
Hospita)s, Gandhi Nagar, Nallakunta, Hyderabad. ,

L. Chandraiah, S$/o. Narayana

Aged about 29 years, (
R/o0. H.No. 2-1-390/1/C, Backside Koranti
Hospitals, Gaadhi Nagar, Nallakunta, Hyderabad.

Y. Nagaiah, S/0. Y, Veerajah

Aged abqut 40 years,

R/0. H.No. 2-1-390/1/C, Backside Koranti
Hospitals, Ga,1dhi Nagar, Nallakunta, Hyderabad.

J. Mallamma, W/9. J. Nagaiah

Aged abqut 40 years,

R/p. H.Ng. 2- 1-390/1/C, Backside Koranti _
Hospitals, Gandhi Nagar, Nallakunta, Hyderabad.

K. Laxmammae, W/¢. Narsimha,

Aged abqut 30 vears,

R/q. H.No. 3-4-1-12/1/B, Balaji Nagar,
Ramanthapir, Hyderabad.




38.

39.

44.

y 3.
3s.
36.

37.

40.
41.

42,

M. Shashidhar, S/0. late M.V. Krishna Rao,
Aged about 42 years,

R/o. H.Ng. 7-24/1, S.S. Nagar, St.No. 8,
Habsiguda, Hyderabad.

A. Manga Tayary, W/o. A. Subba Rag,
Aged about 35 years,

R/¢. H.No.1-2-268/1, S.D. Road,

F.§. Compound, Se¢cunderabad.

M.D. Youyns, S/¢. Md. Yousuf
Aged about 40 years,

R/0. H.Ng. 2-2-92/7, Turab Nagar,
Amberpet, Hyderabad.

P. Shivappa, §/¢. late P. Adityappa,

Aged aboyt 49 years,

R/q. H.Ngq. C-71, Kachiguda Railway Quarters,
Kachigyda, Hyderabad.

G. Jagadevi, W/o. G.R. Siddappa
Aged about 39 years,

R/o. H.Ng. 3-16-108/4, Vasavinagar,
Street N. 1, Ramanthapur, Hyderabad.

B. Shalivan, S/o. B. Shankarappa,
Aged about 40 years,

R/0. H.Ng. 3-16-110-690/B, St.No. 4,
Vasavi Nagar, Venkatreddy Nagar,
Ramanthapur, Hyderabad.

Apdy! Rawof, S/q. Md. Syed

Aged about 40 years,

R/q. H.Ng. 2-3-504/5, Ashok Nagar,
Amberpet, Hyderabad.

D. Mallesh, S/o. late D. Sangappa, :
Aged abpyt 38 years, _

R/f0. C/o. G.R. Siddappa, H.No. 3-16, 108/4

St.No. 1, Vasavinagar, Ramanthapur, Hyderabad.

P. Laxmamma, W/c. P. Chandraiah,
Aged aboyt 40 years,

R/o. H.Ng. 2-3-35/K3/3/A,
Shanker Nagar, Road No. 6,
Amberpet, Hyderabad.

Md. Shannaaz Beguma, W/o. Md. Riyaz,
Aged aboyt 30 years,

R/9. H.No. 2-32/152/ 190, Babu Nagar,
Amberpet, Hyderabad.

T. Nagamalleshwari, D/o. T. Koti Reddy,
Aged aboyt 18 years,

R/p. H.No. 4-63/8/E/5, Arvind Nagar,
Ramanthapur, Hyderabad.




48.

49.

30.

o1,

52. .

3.

34.

S5.

6.

C. Laxmi 3., W/o. C. Pandyrangam,

Aged about &0 years, /
R/o. C/o. C. Geetha, H.Nog. 3-8-13/14,
Nehru Nager. Ramanthapur, Hyderabad.

T. Hyssain, $/0. T. Pedabalajah
Aged about 30 years, -
R/0. H.No. 3-8-12, Nehry Nagar,
Ramanthap ir, Hyderabad.

B. Prasanns Laxmi, W/o. B. Srinivas,
Aged about 32 years, -
R/o. H.No. 7'-24, St.No. 8, 8.8. Nagar,
Habsiguda, Hyderabad.

M.V, Ramalingaeshwar Rao, S/q. Nageshwar Rag,
Aged abour 55 years,

R/o. H.No. 3.2-109/C, Old Ramanthapur,

Uppal Mand 1, Ranga Reddy District.

Y. Salastina Mary, W/q. Y. Samsung Reddy, -
Aged about <0 years,

R/¢. H.No. 3-8-12, Nehru Nagar,
Ramanthapyr, Hyderabad.

S. Srinjvasa “hary, S/q. Sataiah,
Aged about 22 years, -
R/o. H.No. 3-17-8, Gandhi Nagay,
Ramanthapur, Hyderabad.

A. Suryanarayana, S/o. A. Veerana, -
Aged aboyt 57 vears,

R/q. R.8. Brothers,

Ameerpet, Hyderabad.

B. Suvarna, V/ /0. B. Sanjeeva Rao,
Aged about 40) years, o
R/o. H.No. 7-23-15%, J.S.N. Colony,
St.Nq. 8, Hapsiguda, Hyderabad.

M. Syrajah, S/0. Rama Kotaiah,

Aged about 5 years,

R/q. H.Ng. Block - I, Plot Ng. 7, -
Janapriya Ap:¢rtments, Arvind Avenue,
Ramanthapur, Hyderabad.

N. Baby Rao, 3/0. Kotaiah,

Aged about 2§ vears,

R/o. H.No. 3-¢-16/17/A/3, Srirama Colony,
Ramanthapur. Hyderabad.

N. Santosh, Kumar, S/o. Kishan Rao,
Aged about 36 years, -~
R/o. H.Ng. 3-8-12, Nehru Nagar,
Ramanthapur, Hyderabad.

N. Prasad Rao, S/o0. N. Kishan,

Aged about 34 years, /
R/o. H.Ng. 3-8..2, Nehru Nagar,
Ramanthapur, Hyderabad.

-~
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61.

62.

63.

" 64.

6%.

66.

67.

68.

V. Madhavi, W/o. V. Manohar,
Aged about 37 years,

R/o. H.No. 3-10-59, Gokular Nagar,
Ramanthapur, Hyderabad.

M. Ravinder Reddy, $/0. Venkat Reddy,
Aged about 48 years,

R/o. H.No. 3-10-59, Gokular Nagar,
Ramanthapur, Hyderabad.

Shaik Mahaboobi Bee, W/o. Shajk Peeravalli,
Aged about 33 years,

R/o. C/o: E. Shankaraiah, H.No. C-13,

T.V. Colony, Ramnanthapur, Hyderabad.

M. Laxmi, W/0. M. Narsimha Chary,
Aged about 50 years,

R/o. H.No.3-3-78, Aravind Nagar,
Ramanthapur, Hyderabad.

N. Kamala, W /o. M. Satyanarayana Chary,
Aged about 28 years,

R/¢. H.No. 3-3-48, Aravind Nagar,
Ramanthapur, Hyderabad.

K. Laxmamma, W/o. K. Srihari,
Aged about 28 years,

R/o. H.No. 3-5-12/1, Nehru Nagar,
Ramanthapur, Hyderabad.

V. Gopi Krishna, S/o. V. Chandra Shekaram,
Aged about 34 years,

R/o. H.No. 3-3-77, Anand Nagar,
Ramanthapur, Hyderabad.

E.V. Sundara Murthy, S/o. Bhaskar,
Aged about 40 years,

R/0. H.No. 3.3-77, Anand Nagar,
Ramanthapur, Hyderabad.

E. Jayanthi, W/o. E.V.G.K. Sharma,
Aged about 49 years,

R/o0. H.No. 18/28-103, Kamala Nagar,
Chaitanyapuri, Hyderabad.

V. Veera Reddy, S/o. V.P. Veera Reddy,
Aged abeput 34 years,

R/o. H.No. 3-13-1 13, Srinivasapurarmn,
Ramanthapur, Hyderabad.

P. Bhagavanth Rao, 5 /o. P. Bheem Rao,
Aged about 68 years,

R/o. H.No. 3-8-12, Nehru Nagar,
Ramanthapur, Hyderabad.

T. Raghavender Rao, S/o. late T. Chander Rao,

_ Aged about 43 years,
R/o. H.Ng. 3-8-12, Nehru Nagar,

Ramanthdpur, Hyderabad.
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70.

71.

72.

73.

T4,

75.

76.

77.

78.

79.

80,

F. Vasuncara, W/o. P. Venkateshwar Rao,
Aged about 33 years, —
R/0. H.N¢. 3-3-5-45/C, Srinagar Colony,
Ramanthapur, Hyderabad.

R. Sirisha, [/¢. R. Rajam Paramesh Yadav,
Aged aboyt 20 years,
R/o. H.No. 3-5-582/ 1, Hayathnagar, Hyderabag. _-

R. Divya, LC/o. R. Devender Yadav,
Aged aboyt 19 years,
R/g. H.N¢. 3-5-582/1, Hayatnagar, Hyderabad.

C.H. Malles hwari, W/o. C.H. Satyanarayana, 7
Aged about 26 years, '

R/o. H.No. 15-4-486, Afzal Gunj,

Osman Sh:hi, Hyderabad.

R. Anjaney ilu Goud, $/¢. Buchanna Goud, P
Aged about 30 years,
R/o. Gadhi Nagar, Korant, Nallakunta, Hyderabad.

T. Koteshwar Rao, S/o. T. Peeda Kottaiah,
Aged ahout 43 years,

R/o. H.No. 14-86-18/31, Vivek Nagar,
St.No. B, Ramanthapur, Hyderabad.

B. Tayyaba, W/o. Md. Farooq Palli,
P.No. 101, ['.No. 1-9-49/1/ABCD,
Gurushanler Apartments,

Ram Nagiz, Hyderabad.

Safeya Begum, D/g. Md. Rajan Al
Aged abou 24 years,

R/o. H.No. 3-7-12, Indranagar,
Ramanthaur, Hyderabad.

Shahini, W/¢. Md. Jager Miya,

Aged abou: 28 years,

R/o. H.No. 3-17-56/208, Gandhi Nagar,
Ramantha »ar, Hyderabad.

Md. Ramijan Ali, §/0. Abbas Ali,

Aged about 46 years,

R/o. H.Nq. 3-4-16/19/a, Sriraun Colony,
Ramanthapur, Hyderabad.

P. Laxmi Eaj, W/g. P. Parvathalu,

Aged about 55 years,

R/o. H.Np 7-35-21, Vijayalaxmi Nagar,
Nagargul Village, Ranga Reddy District.

B. Jangaiah, $/o. Mallaiah,

Aged abgut 40 years,

R/o. Ganapur Village, Ghatkesar Mandal,
Ranga Recdy District.




$° 5. Abshirani, W/o. B. Prasad, g/

Aged about 28 years,
R/q¢. H.Ng. 3-17-56/1, 275/ 1,
Rgmanthapur, Hyderabad.

G. Jeshu Kumar, $/¢. Venkateshwarlu,
Aged about 30 years,

R/o. H.No. 3-4-63/8, 230/B, Arvind Nagar,
Ramanthapur, Hyderabad.

M. Andaly, W/o. M. Bala Krishna,
Aged abqut 32 years,

R/q. H.Ng. 3-4-26/29, Srirama Colony,
Ramanthapyr, Hyderakad.

B. Satyanarayana Redly, $/0. Ram Reddy,
Aged about 51 years, ‘

R/o. H.Nq. 1-9-630/1, Vidyanagar,
Hyderabad.

B. Satyanaravana Reddy, S/o. Ram Reddy,
Aged about 54 years,

R/o. H.No. 24-95/2, Laxmi Narayana Colony,
Uppal, Ranga Reddy District.

K. Srisailam, 5/0. Sangappal,

Aged about 40 years,

R/0. H.No. 3-16-11Q-690b, Vasavinagar,
Ramanthapur, Hyderabad.

M. Devi, W/o. M. Chandrashekar,
Aged aboyt 38 years,

R/o. Ramreddy Nagar, Ramanthapur,
Hyderabad.

G. Renuka, W/o. G. Mochaiah,
Aged aboyt 24 years,

R/¢. H.Np. 15-4-486, Afzalgunj,
Hyderabad

Aged about 24 years,
R/p. H.No. 3-14-36/5/7, Vivek Nagar,
Ranga Reddy District.

A S S

89. Sangani Maheshwarama, W/o. S. Chinnaiah,

Petitioners




7 (&),
AND

1. State of Telangana, rep. by its Secretary (Revenue), secre ariat Buildings,
Saifabad, Hyderabad.

2. The District Collector, Ranga Reddy District, Lakdikapool. Hyderabad.,  —

3. The Hyderabad Urban Development Authority, Rep. by ils Liand Acquisition ~—
Officer, Paigah Palace, Begumpet, Hyderabad.

4. The Manda! Revanue Officer. Uppal Mandal, Ranga Reddy District.
R1 C.T. is amended as per C.O. dt. 26/11/2014 in WPMP.No 45247/14

..R=SPONDENTS _-

Petition under Article 226 of the Constitution of Indiai p-aying that in the
circumstances stated in the affidavit filed therewith, the High Court may be
pleased to issue a writ order or direction more particularly sre in the nature of

writ of Mandamus declaring:

a) notification No. G1/3617/2005 dt. 23-8-2005 (to the extent of the petitioners
herein) Published in A.P. Gazette, Extraordinary, dt. 23-8-2005 and

b) Notification No. G*/3617/2005 dt. 5-7-2006 (to the extent of the petitioners
herein) published in A P. Gazette Extraordinary dt. 6-7-2006

as being arbitrary, illegal, contrary to the provisons of Land Acquisition Act and
violative of Article 14, 21 and 300-A of the constitution of Incia, consequently set

aside the above notifications.

LA. NO: 1 OF 2007(WPMP. NO: 6392 OF 2007) <

Petition under Section 151 CPC praying that in the circumstances stated
in the affidavit filed in support of the petition, the High Court rray be pleased to
stay all further proceedings (including dispossession of the pet tioers) pursuant
to the Draft Notification under Section 6 of the Land Acquisitior Act vide No.
G1/3617/2005 dt. 5-7-2006 published in A.P. Gazette Extraordirar on 6-7-20086.

LA. NO: 2 OF 2011(WPMP. NO: 13826 OF 2011} .~

Petition under Section 151 CPC praying that in the crrcumstances stated
in the affidavit filed i1 support of the petition, the High Cour: rnay be pleased to

stay all further proceedings (including dispossession of the peitio vers) pursuant
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to the Draft Notification under Section 6 of the Land Acquisition Act vide No.

G1/3617/2005 dt. 5-7-2006 published in A.P. Gazette Extraordinary on 6-7-2006.

Counsel for the Petitioners: SRIHARENDER PRASAD .~
Counsel for the Respondent No.1, 2 & 4: GP FOR LAND ACQUISITION < ,

Counsel for the Respondent No.3: M/s. D.MADHAVI, SC FOR HMDA/ _
SRI P.RAJAGOPALA RAO

WRIT PETITION NO: 9124 OF 2007

Between:

P. Naga Jyoti, W/o. Gopal krishna '
Aged about 28 years, Occ: Houschold  ~
R/o0. H.No. 7-30, S.S. Nagar,

Street No. 8, Habsiguda.

R. Vijaya Laxmi, W/o. Krishna Murthy
Aged about 38 years, Occ: Household

R/o. 17-10/1, Gandhi Nagar

Ramanthapur, Hyderabad.

M. Lalithamma, W/o. Balaram

aged about 35 years, Occ: Household
R/o. H.No. 2-1-390/1/C, Gandhi Nagar
Nallakunta, Hyderabad.

E. Parasu Ram, S/o. E. Ramulu,

aged about 27 years, Occ: Business
R/o. C-87/A, Road No. 9,

- Film Nagar, Jubilee Hills, Hyderabad.

<

S. Yadamma, D/o. S. Jagannadam

Aged about 28 years, Occ: Household -

R/o. Plot No. 21, Road No. 4

Sri Sai Nagar Colony, Nagole, Hyderabad.

V. Venkatesh, S/0. V. Chandraiah

Aged about 34 years, Occ: Business

R/o. H.No. 3-16-99/2/25, Venkat Reddy Nagar ‘
Ramanthapur, Hyderabad.

P. Krishnama Chary, S/o. P. Ramulu

Aged about 41 years, Occ: Business -
R/o. H.No. 3-16-108/9/2, Street No. 9
Kamakshipuram, Ramanthapur,
Hyderabad.

P. Dhanalaxmi, W/o0, Srinivas

Aged about 33 years, Occ: Household
R/o. Qt.No. 169, Police Line
Amberpet, Hyderabad.

K:Padma; W/o. Satyanarayana - s A -
Aged about 36 years, Occ: Household v
Rin BEAMITY NI Tnductrice Qimbannri




N. Vijaya Kumar, S/0. Sampath Kumar
Agec about 33 vears, Occ: Business
R/o. 7 2-378, Chenna Kesava Temple
R.P. Road, Secunderabad.

V. Raghu, S/o. Srinivasa Chary
Aged sbout 26 vears, Oce: Business
R'o [ -14-50, Navaranga Guda,
Ramenthapur, Hyderabad.

Veraitla Laxmi, W/o. V., Markandeya
Aged about 40 years, Occ: Household
R/o. 1-9-115/2, Ramnagar,
Hyderabad.

Rudre Anasuya, W/o. R. Shyam Rao
Aged about 55 years, Occ: Household
R/0. 1-8-91/A/4, Ram Nagar,
Hyderabad.

P. Venkat Ram Reddy, S/o. P. Bal Reddy
Aged about 30 years, Occ: Business

R/o. 3.16-95/8/1, Venkat Reddy Nagar
Ramarnithapur, Hyderabad.

Satyavvan Balure, $/0. Pandurang Rao
Aged chout 28 years, Occ: Business
R/0. 3-8-13/14/1, Chandrabagha Nivas
Nehru Nagar, Ramanthapur,

Hyder: kad,

P. Suj:tha, W/o. P. Sambaiah

Aged about 54 years, Occ: Household
Rso. Flit No, 204, SVN Apartments,
Road M. 14, Chaitanyapuri,
Ditsukhnagar, Hyderabad.

Ch. Premecla @ Pushpa, W/o, Ch. Jangaiah
Aged asout 35 years, Occ: Household

C/o. P. Sambaiah, R/o. Flat No. 204,

SVN Aartments, Road No. 14,
Chaitanyapuri, Dilsukhnagar,

Hyderahad.

K. Srin vas, S/0. Sreeramulu

Aged about 43 years, Occ: Business
R/o. Flat No. 303, Maruthi Homes,
Old Ma -uthi Nagar, Kothapet
Hyderabad.

tad




— 4

< @

3

19. K. Kalavathi, W/o. K. Srinivas
Aged about 38 years, Occ: Household
R/o. Flat No. 303, Maruthi Homes, ¢~
Old Maruthi Nagar, Kothapet,
Hyderabad.

20. R. Madhavi, W/o. Gopala Krishna
Aged about 32 years, Occ: Household

R/o. 4-111/A, Public School,
Ramanthapur, Hyderabad.

21. M. Bikshma Chary, S/o. late Tata Chary
Aged about 52 years, Occ: Business
R/0. 3-14-50, Venkat Reddy Nagar,
Ramanthapur, Hyderabad.

22, E. Venkata Lakshmi, W/o. E. Ganesh
Aged about 48 years, Occ: Household
R/o. 1-4-27/71/36, Padmashalini Colony,
Kavadiguda, Hyderabad.

23. P. Vijaya Lakshmi, W/o. P.V.S. Kumar Maidu
Aged about 38 years, Occ: Household
R/o. 2-2-185/24/13/A/1, Mallikarjuna Nagar,
Amberpet, Hyderabad.

24. K. Narasimha Rao, S/0. Sambasiva Rao
Aged about 34 years, Occ: Business
R/o. 3-13-7/A, Srinivasapuram,
Ramanthapur, Hyderabad.

25. M. Bushanam, S/o. M. Lakshmaiah
Aged about 40 years, Occ: Business v
R/o. 3-14-36/5/4, Street No. 2,
Vivek Nagar, Ramanthapur, Hyderabad.

26.  P.Sri Rama Subramanyeswari
W/o. P.V.V. Sathyaranaya /
Aged about 29 years, Occ: Household
R/o. 3-3-64/B6/F, Endowment Colony,

Ramanthapur, Hyderabad.
........ Petitioners




AND

1. State of Telanjana, rep. by its Secretary (Revenue), Secretariat Buildings,
Saifabad, Hyd= abad.

2. The District Collector, Ranga reddy district, Lakdikapcol. Hyde "abad.

3. The Hyderabzad Urban development Authority, rep. by its, Land Acquisition
Officer, Paigah “alace, Begumpet, Hyderabad.

4. The Mandal Revenue Officer, Uppal Mandal, Ranga Rec dy District.
R1 C.T. is amended as per C.O. dt. 26/11/2014 in WPMF.Nc.45090/14 —

..RESPONDENTS

Petition under Article 226 of the Constitution of india praying that in the
circumstances stated in the affidavit filed therewith, the High Court may be
pleased to issue a wirit, order or direction more particularly onz i1 the nature of

Writ of Mandamus declaring:

(a) notification No. G*/3617/2005 dt. 23.8.2005 ( to the extent of the Petitioners
herein) published in A P°. Gazette, extraordinary, dt. 23.8.20C5 &nd

(b) notification No. G1/3617/2005 dt. 05.07.2006 (to the extent of the petitioners
herein) published in A P. gazette Extraordinary dt. 06.07.20053

as being arbitrary. iflegal, contrary to the provisions of Lan¢ acquisition Act and
violative of article 14. 21 and 300-A of the Constitution of India, consequentty,

set aside the above notifications.

LA, NO: 2 OF 2007(WPMP. NO: 11669 OF 2007)

Petition under Section 151 CPC praying that in the circumstances stated
in the affidavit filed in support of the petition, the High Cour: ray be pleased to
stay all further proceedings (including dispossession of the Peitioners) pursuant
to the Draft Notification under Section 6 of the Land Acquisitior Act vide No.
G1/3617/2005 dt. 5.7.2006 published in A.P. Gazette Extraordinary on 6.7.2006.

WPMP. NO: 13788 OF 2011) ./

Petition under Section 151 CPC praying that in the circL mstances stated
in the affidavit filed in support of the petition, the High Court may be pleased to

~stay all further proceedings (including dispossession of the Fetiviorers) pursuant

——



to the Draft Notification under Section 6 of the Land Acquisition Act vide No. ™
G1/3617/2005 dt. 5.7.2006 published in A.P. Gazette Extraordinary on 6.7.2006.

LLA. NO: 1 OF 2007(WVMP. NO: 3205 OF 2007) -
BETWEEN

\ Vﬁe Hyderabad Urban Devel@pmen*xAutHenW,
rep. by its Land Acquisition Officer, :
Paigah Palace, Begumpet, Hyd. , V.ot ' ...Petitioner/ -~
3" Respondent
© And

~t. P. Naga Jyoti, W/o Gopal Krishna,
% aged about 28 years, Occ: Houschold,
R/o H.No. 7-30, 5.S.Nagar,
Street No. 8, Habsiguda.

-7 R. Vijaya Laxmi, W/o Krishna Murthy,
aged about 38 years, Occ: Houschold,
R/o 17-10/1, Gandhi Nagar,
Ramanthapur, Hyderbad.

-~ 3. M. Lalithamma W/o Balaram,
aged about 35 years, Occ: Household,
R/o H.No. 2-1-390/1/C, Gandhi Nagar,
Nallakunta, Hyderabad.

aged about 27 years, Occ: Business,
R/o C-87/A; Road No. 9, Film Nagar,
J ubllee Hxlls Hyderabad .

. St e bl LU S Sl
775, S»Yadamma, D/o S Jagannadam
aged about 28 years, Occ: Hous,ehold
R/o Plot No. 21, Road:No. 4,
Sri Sai Nagar Colony,fNagole,

Hyderabad.

j 4. E. Parasu Ram,,8/0 E..Ramulu, _ " T

_6-V. Venkatesh Slo V. Chandraiah,
aged about 34 years, Occ: Business,
R/o H.No. 3-16-99/2/25,
Venkat Reddy Nagar, Ramanthapur,
Hvderabad.

“7. P. Krishnama Chary S/o P. Ramulu,
aged about 41 years, Occ: Business, -
R/o H.No 3-16-108/9/2, Street No. 9,
\ Kamakshipuram, Ramanthapur, Hyderabad




’8/ P. Dhanalaxmi W o Srinivas,
aged about 33 years, Oce: Household,
R/o Qu.No.169, Pclice Line, Amberpet,
Hyderabad.

/6. K. Padma W/o Satyanaravana,
aged about 36 years. Qcc: Household,
R/o E/V/12, NCI. Industries,
Simhapuri Mataraapalli Mandal,
Nalgonda Distric:

~10.N. Vidya Kumar 3/0 Sampath Kumar,
aged about 33 vears, Occ: Business,
R/o 7-2-378, Chenna Kesava Temple,
R.P.Road, Secunderabad.
ST R e AR
_~11.V. Raghu, $/o Srinivasa Chary, -
aged about; 6 ye ars, Quc: Business,
R/ 31480 Navayana Guda,
Ramanthapur, Hyderabad. -

' R L Y e
_T3.Vemula Laxmi W/o V. Markandeya,
- aged:about 40 ycers, @cc: Household,..
R/o. 1-9-1115/2. Ram Nagar, Hyderabad.

_AS.Rudra Anasuya W/o R. Shyam Rao,
aged about 55 years, Oce: Household,
R/o 1-9-91/A/4. Ram Nagar, Hyderabad. _

~"14.P. Venkat Ram eddy, S/o P. Bal Reddy,
aged about 30 » xars, QOcc: Business,
R/o 3-16-95/8: 1. Venkat Reddy Nagar,
Ramanthapur, b » derabad.

_ 15.Satyawan Balurz. S/o Pandurang Rao,
aged about 28 yzars, Occ: Business,
R/o 3-8-13/14/1, Chandrabagha Nivas,
"Nehru Nagar, Ramanthapur, Hyderabad..

" 16.P. Sujatha W/o 2 Sambaiah,
aged about 54 years, Qcc: Household,
R/o Flat No. 204, SVN Apartments,
Road No. 14, Caaitanyapuri,
Dilsukhnagar, Hyderabad.

Ch. Prameela @ Pushpa W/o Ch.Jangaiah;
aged about 35 years, Occ: Household,

C/o P. Sambaian, R/o FlatNow@0ds 1 oy,

SVN Apartments, Road N0s443 N Y
Chaitanyapuri, Dilsukhnagar, Hyderabad.




P -18.K. Srinivas Sfo Sreerarfiialug. :
3 aged about 43 years, Occ: Business,
R/o Flat No. 303, Maruthi Homgs, - Hespondonts Respors s
~ Old Maruthi Nagar, Kothapet, Hyderabad.

19 K. Kalavathi W/o K. Srinivas, |
. aged about 38 years; Ocd: Householdy i1 Affida, iz ereed e
R/¢ Flat No, 303, Maruthi Homes, '
Old Maruthi Nagar, Kothapet; Hyderabad:: te Gleortion poarl T

~~30.R. Madhavi W/o Gopala Krishna,. .. - - o0 it
aged about 32 years, Occ: Household,

R/o 4-111/A, Public School,

Ramanthapur, Hyderabad.

- 21.M. Bikshma Chary S/o Late Tata Chary,
aged about 52 years, Occ: Business,
R/o. 3-14-50, Venkat Reddy Nagar,
Ramanthapur, Hyderabad.

_- 22 E. Venkata Lakshmi W/o E. Ganesh,
aged about 48 years, Occ: Household, .
R/o 1-4-27/71/36, Padmashalini Colony,
Kavadiguda, Hyderabad.

" 23.P.Vijaya Lakshmi W/o P.V.S Kumar Naidu,
aged about 38 years, Occ: Household,
R/o 2-2-185/24/13/A/1, Mallikarjuna Nagar,
Amberpet, Hyderabad. :

ﬁ4.K. Narasimha Rao, S/0 Sambasiva Rao,
aged about 34 years, Occ: Business,
R/o 3-13-7/A, Srinivasapuram,
Ramanthapur, Hyderabad.

~ 25.M. Bushanam, S/o M. Lakshmaiah,
agcd about 40 years, Occ: Business,
Rio 3-14-36/5/4, Street No.2, Vivek Nagar,
Ramanthapur, Hyderabad.

~"26.P. Sri Rama Subramanyeswati

' W/o P.V.V, Sathyanarayana,
aged about 29 years, Occ: Household,
R/o 3-3-64/B6/F, Endowment Colony,

Ramanthapur, Hyderabad.
e R ...Respondents/Petitioners




&

27.State of Telangana, rep. by its Secretary (Revenue), Secredariat Buildings,
Saifabad, Hyde abad.
28.The District Col ector, Ranga reddy district, Lakdikapool. Hyde-abad.

29.The Mandal Re senue Officer, Uppai Mandal, Ranga Reddy District.
..RESPONDENTS

Petition under Section 151 CPC praying that in the circun stances stated
in the affidavit filed ir support of the petition, the High Cout ray be pleased to
vacate the interim direction granted in WP No. 9124 of 2007 D 27.4.2007.

-

Counsel for the Petitioners: SRI HARENDER PRASAD
Counsel for the Respondent No.1, 2 & 4: GP FOR LAND ACQUISITION —

Counsel for the Respondent No.3: M/s. D.MADHAVI, SC FOR HMDA /

—
SRI M.DHANANJAY REDDY, SC FORHUDA

WRIT PETITION NO: 18832 OF 2012 -

Between:

Sri D.Bheemaiah, S/o Sri D.Tirupathaiah, Aged atou: €9 Years, Occ
Agriculture, R/o 2-2-313/1, Amperpet, Hyderabad.

..PETITIONER

AND

1. The Government of Andhra Pradesh, by its Principal Secretary, (Revenue),
Secretariat Builcings, Saifabad, Hyderabad.

2. The District Coll ec{or, Ranga Reddy District, Lakdikapu!, Hyderabad.

3. The Hyderabacd Metropolitan Development, Authorit/ 1ep by its Land
Acquisition Officer, Biock-A, District Commercial Complex, Tarnaka,
Hyderabad - 07

...RESPONDENTS

Petition under Article 226 of the Constitution of Indie p-aying that in the
circumstances stated in the affidavit filed therewith, the digh Zourt may be
pleased to issue ar order or Writ more particularly one in nature of Writ of

Mandamus or an aporopriate Writ or order setting aside tne jassed in file

No.LA/363/RR/156/05 dated 08-06-2012 in Award 4/2012, ct.31-C1-2012 by the

Respondent No.3 as illegal, arbitrary and contrary the judgement of the Honble
Supreme Court of India and violative of Articles 14 and 300-A of tt.e Constitution

of India.

" S
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Petition under Section 151 CPC praying that in the circumstances stated
in the affidavit filed in support of the petition, the High Court may be pleased to

stay of all further proceedings including dispossession of the petitioner frcm the

| S I

LA. NO: 1 OF 2012(WPMP. NO: 24127 OF 2012)

lands admeasuring an extent of Ac.0-05 Guntas in Sy.No.508 and Ac.2-29
Guntas in Sy.No.509 situated at Uppal Bhagath Village, Ranga Reddy District

pending disposal of the above Writ petition.

LA, NO: 2 OF 2012(WPMP, NO: 28534 OF 2012)

Petition under Sectioh 148 r'w 151 of CPC praying that in the
circumstances stated in the affidavit filed in support of the petition, the High
Court may be pleased to extend the interim stay granted in
W.P.M.P.N0.24127/2012 in W.P.N0.18832/2012 dated 25-06-2012 until further
orders in respect of the lands admeasuring an extent of Ac.0-05 Guntas in
Sy.No0.508 and Ac.2-29 Guntas in Sy.No.509 situated at Uppal Bhagath Village,
Ranga Reddy District in pursuance to the award passed in file
No LA/363/RR/156/05 dated 08-06-2012 in Award No.4/2012, dt.31-01-2012 by
the Respondent No.3 herein pending disposal of the Writ Petition.

I.A. NO: 3 OF 2012(WPMP. NO: 32929 OF 2012)

Petition under Section 148 riw 151 of CPC praying that in the
circumstances stated in the affidavit filed in support of the petition, the High
Court may be pleased extend the _ interim stay granted in
W.P.M.P.N0.24127/2012 in W.P.N0.18832/2012 dated 25-07-2012 until further
orders in respect of the lands admeasuring an extent of Ac.0-05 Guntas in
Sy.No.508 and Ac.2-29 Guntas in Sy.No0.509 situated at Uppal Bhagath Village,
Ranga Reddy District in pursuance to the award passed in file
No LA/363/RR/156/05 dated 08-06-2012 in Award No.4/2012, dt.31-01-2012 by
the Respondent No.3 herein pending disposal of the Writ Petition.

I.LA. NO: 4 OF 2012(WPMP. NO: 39882 OF 2012)

Petition under Section 148 riw 151 of CPC praying that in the

circumstances stated in the affidavit filed in support of the petition, the High




Court may be pieased to extend the interim stay granted in
W.P.M.P.N0.28534/2C12 in W.P.No. 18832/2012 dated 07-19-2012 until further
orders in respect o the lands admeasuring an extent of As.0-05 Guntas in
Sy.No.508 and Ac.2-2¢ Guntas in Sy.No.509 situated at Uppel Bhagath Village,
Range Reddy Disirct in pursuance to the award passed in file No
LA/363/RR/156/05 da'ed 08-06-2012 in Award No0.4/2012, ¢t.31-01-2012 by the
Respondent No.3 he-ein pending disposal of the Writ Petitior .

l.LA. NO: 2 OF 2013(WPMP. NO: 6263 OF 2013} -

Petition under Section 151 CPC praying that in the circumstances stated
in the affidavit filed in support of the petition, the High Court rray be pleased to
permit the Petitioner to amend the 6th and 7th lines of man prayer and in the
petition at "as contrary to the judgemeﬁt of the Honbls High Court in
W.P.No0.19272/2006 dated 28-02-2011" instead of "contrary to the judgement of

the Hon'ble Supreme Court cf India" in the Writ Petition.

-~

LA. NO: 1 OF 2013(W\'MP. NO: 102 OF 2013)

Between:

The Hyderabad Metropolitan Development, Authority r2p. by its Land
Acquisition Officer, Block-A, District Commercial Comrlex, Tamaka,
Hyderabad - 07

..PETITIONER

AND

1. Sri D.Bheemaiah, S/o Sri D.Tirupathaiah, Aged about 63 Years, Occ
Agriculture, R/o 2-2-313/1, Amperpet, Hyderabad.

2. The Governmen: of Andhra Pradesh, by its Principal Secretery, (Revenue),
Secretariat Build ngs, Saifabad, Hyderabad.

3. The District Collector, Ranga Reddy District, Lakdikapul, Hyclerabad.
...RESPONDENTS

Petition under Section 151 CPC praying that in the circL mstances stated
in the affidavit filed in support of the petition, the High Court may be pleased to

vacate the interim order granted in W.P.MP.No.24127 OF 2012 in
W.P.N0O.18832 of 2012 dated: 25-06-2012.

Counse! for the Petitioner: SRI D.RAMAKRISHNA /



i4 ,
S
Counsel for the Respondent No.1 & 2: GP FOR REVENUE

Counsel for the Respondent No.3: M/s. D.MADHAVI, SC FOR HMDA

WRIT PETITION NO: 36936 OF 2013

Between:

1. Smt. P.Lakshmi, W/o Late Yadaiah @ Yadagiri, Aged 48 Years, Occ Pottery,
R/o H.No.12-194, Adarsh Nagar, Peerzadiguda, Uppal Mandal, Ranga Reddy
District.

2. P.Kumar, S/o Late Yadaiah @ Yadagiri, Aged 30 Years, Occ Pottery, R/o
H.No.12-194, Adarsh Nagar, Peerzadiguda, Upp J Mandal, Ranga Reddy

District.
...PETITIONERS

1. The State of Andhra Pradesh, Rep. by its Principal Secretary, Revenue
Department, Secretariat Buildings, Hyderabad.

2. The District Collector, Ranga Reddy District, Lakdikapul, Hyderabad.

3. The Hyderabad Urban Development Authority, Rep. by its Land Acquisition
Officer, Paigah Palace, Begumpet, Hyderabad.

4. The Mandal Revenue Officer, Uppal Mandal, Ranga Reddy District.

5. Nidanakavi Laxmaiah, (Died per Lr as R-18 to 22) S/o Rangaiah, R/o
H.No.2-11-93, 2-11-102, Kummari Basti, Uppal, Ranga Reddy District.

6. Kedari Sudershan, (Died per Lr as R-7 to 12} S/o Not known to the

Petitioners, R/o H.Nc.2-11-140, Kummari Basti, Uppal, Ranga Reddy I_D_istrict.

g ———

7. Kedari Sarojini @ Saroja, e
W/o Late Kedari Sudershan, Agad 93 Years,
Occ: Household, R/o H.No.2-11-140,
Annapurna Coleony, Uppat,

Ranga Reddy District.

& Kedari Praveen Kumar,
Sfo Late Kedari Sudershan, Aged 32 Years,
Rfo H.No.2-11-140, Annapurna Colony, Uppal,
Ranga Reddy District.

9. Kedari Prashanth Kumar,
S/o Late Kedari Sudershan, Aged 30 Years,
Rfo H.No.2-11-140, Annapurna Cciony, Uppal,
Ranga Reddy District.

10.Kedari Pratibha,
D/6 Late Kedari Sudershan, Aged 27 Years,
R/o H.No.2-11-140, Annapurna Cofony, Uppal, -
Ranga Reddy District.

11.Kedari Pramod Kumar, .
S/o Late Kedarg Sudershan, Aged 25 Years,
Rfo H.No.2-11-140, Annapurna Colony, Uppal,
- Ranga Reddy District.

12.Kedari Vinod Kumar,
S/o Late Kedasi.Sudershan,-Aged 22 Years,
Rfo H.No.2-11-140, Annapurna Coleny, Uppal,
Ranga Reddy District.
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| 3 A. Bhixsherpathi, S/o Late A. Balamma
Aged about 48 years, Occ: Driver,
R/c H.Nc.?-17-124/468B, Annapurna Nagar,
Uppal, Ranga Reddy District.

uf. G. Snhakurtnala, W/o G. Swamy,
Aged about 65 years, Occ:Housewife,
R/o H.Nc..1-22, Rudravelli, Raghavapur,
Nalgonda District,

IS S. Anjaiah, S/o Late Yashodha,
Aged about 35 years, Qcc: Constable,
R/o H.Nc.2-23, Kothapet, !
~ Saroornagar Mandal, Keshavagiri Post,
Ranga Recdy District. l

16. S. Venkatesh, 5/0 Late Yashodha,
Aged about 30 years, Occ: Constable,
R/0 H.No.2-23 Kothapet, '
Saroornagar Mandal, Keshavagiri Past,
Ranga Reddy [istrict.

l?. B. Anasuya, W 'o Ramuluy,
Aged about 67 years, Occ: Housewife,
R/0 H.Nc.4-4-82, Near Govt, School,
Hayathnagar, F.anga Reddy District.

| & Nidanakavi Sri Ramulu, S/o0. Late Nidanakavi Laxmaiah
Aged about 52 yez-s, Occ, Business,

|G, Nidanakavi Rangz Nayakulu, S/o. Late Nidanakavi Laxmaiah,
Aged about 46 yea-s, Occ. Business,

2.0 Nidanakavi Charidra Shaker, S/o. Late Nidanakavi Laxmaiah,
Aged about 42 ye:rs, Occ. Business,

2./ Nidanakavi Sudha<ar, S/o. Late Nidanakavi Laxmaiah,
Aged about 40 years, Occ. Business,

2.2 Nidanakavi Srinivas, $/0. Late Nidanakavi Laxmaiah,
Aged about 35 y=ars, Occ. Business,

Respondent Nos. 18 :0 22 are R/o H.No.2-11-102, Bharath Nagar,
Uppal, Ranga Reddy Jistrict

...RESPONDENTS

(Respondent Nos.7 to 12 are brought on record as Lrs of decease 1 respondent
No.6, vide IA.No.2 of 2014 (Wpmp.No0.13729 of 2024))

(Respondent Nos.13 t¢ 17 are impleaded, vide IA.No.1 of 2015,
(Wpmp.N0.49039 of 2015)) &

(Respondent Nos.18 t¢ 22 are brought on record as Lrs of decezasad
respondent No.5, vide |1A.No.2 of 2017 (Wpmp.No.32092 of 2(117} a:;; per Court
order dated 23.08.2024 in WP.NO.36936 of 2013)




9

Petition under Article 226 of the Constitution of India praying that in the
circumstances stated in the affidavit filed therewith, the High Court may be
pleased to issue an appropriate Writ, Order or direction, more pariicularly one in
the nature of Writ of Mandamus, directing the Respondents 1 to 4 to make
payment of compensation to the Petitioners herein towards their half share in the
acquired tands (1) to an extent of Ac.1-32 Gts in Survey No.458, (2] to an extent
of Ac.0-15 Gts in Survey No.510 situated at Uppa! Bhagath Village and Mandai in
Ranga Reddy District pursuant to the Awards (1) No.14/2008, dated 19/07/2008
in File No.LA/263/RR/155/05 and (2) No.15/2008. dated 18/07/2008 in File
No.LA/363/RR/156/05 passed by the 3rd‘Respondent in terms cf G.O.MS.NO.BG
Municipat Administration and Urban Development Departn;.ent, dated 22/01/2011
or alternatively to refer the matter to the Civi! Court under Section 8 {2) Riw
Sections 30 and 31 of the Land Acquisition Act for fair adjudication and making

payment of compensation to the interested persons.

L.A. NO: 1 OF 2013(WPMP. NO: 45952 OF 2013)

Petition under Section 151 CPC praying that in the circumstances stated
in the affidavit filed in support of the petition, the High Court may be pleased to
stay atl further proceedings in pursuance of the Awards (1) No.14/2008, dated
19/07/2008 in File No.LA/363/RR/155/05 and No.15/2008, dated 19/07/2008 in
File No.LA/363/RR/156/05 on the file of the 3rd Respondent, Land Acquisition
Officer, including the payment of Compensation to the Respondents 5 & 6 in
terms of G.0.Ms.No.36 Municipal Administration and Urban Deveiopment
Department, dated 22/01/2011; pending disposal of the Writ Petition;

LA. NO: 1 OF 2017{(WVMP. NO: 1246 OF 2017}

Between:
1 Nidanakavi t.axmaiah, (Died per Lr) S/o Rangaiah, aged 75 years, Rlo
H.No.2-11-93, 2-11-102, Kummaii Basti, Uppal, Ranga Reddy District.

2 Nidanakavi Sri Ramutu, S/o. Late Nidanakavi Laxmaiah, aged about 52 years,
Occ: Business,

3 Nidanakavi Ranga Nayakulu, S/o. Late Nidanakavi Laxmaiah, aged about 46
years, Occ: Business,

4 Nidanakavi Chandra Shaker, S/o. Late Nidanakavi Laxmaiah, aged about 42
years, Occ: Business, '
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5 Nidanakavi Sudhakar, S/o. Late Nidanakavi Laxmaiah, aced about 40 years,
Occ: Business,

6 Nidanakavi Srnivas, S/o. Late Nidanakavi Laxmaiah, agzd about 35 years,
Occ: Business,

Petitioner Nos.2 to 6 are R/o. H.NO.2-11-102, Bharath Nagar, Uppal,
Ranga Reddy Diistrict.
...PETITIONERS
AND

1. 'Smt. P.Lakshmi W/o Late Yadaiah @ Yadagiri, Aged 43 Yea-s, Occ Pottery,
R/o H.No.12-194 Adarsh Nagar, Peerzadiguda, Uppal Marida, Ranga Reddy
District.

2. P.Kumar, S/o Late Yadaiah @ Yadagiri, Aged 30 Years, Ozc Pottery, R/o
H.No.12-194, Adarsh Nagar, Peerzadiguda, Upp J Mardal Ranga Reddy
District.

3. The State of Andhra Pradesh, Rep. by its Principal Secretary, Revenue
Department, Szcretariat Buiidings, Hyderabad.

4. The District Collzctor, Ranga Reddy District, Lakdikapul, Hyde abad.

5. The Hyderabad UUrban Development Authority. Rep. bv is Land Acquisition
Officer, Paigah Palace, Begumpet, Hyderabad.

6. The Mandal Revenue Officer, Uppal Mandal, Ranga Recdy Ui trict.

7. Kedan Sudershan, {Died per Lr} S/fo Not known to th= Petitioners, R/o
H.No.2-11-140, <ummari Basti, Uppal, Ranga Reddy District.

...RESPONDENTS
8’ Kedari Sarojini @ Saraia 'Y

Wio Late Kedari Sudershan, Aged 53 Years,
Oce: Household, Rfo H.ho.2-11-140,
Annapurna Colony, Uprel,

Ranga Reddy District.

Cj Kedari Praveen Kumar,
S/o Late Kedari Sudershzn, Aged 32 Years, .
Rfo H.No.2-11-140, Anrapurna Colony, Uppal,
Rangza Reddy District.

o Kedart Prashanth Kumar,
S/o Late Kedari Sudershan, Aged 30 Years, ¥
R/o H.No.2-11-140, Ann:apurna Ceolony, Uppal,
Ranga Reddy District.

) .Kedari Pratibha,
D/o Late Kedari Sudershan, Aged 27 Years,
Rfo H.No.2-11-140, Annaoumna Calony, Uppal, -
Ranga Reddy District.

1 1~ .Kedari Pramod Kumar,
S/o Late Kedari Sudershian, Aged 25 Years,
R/o H.No.2-11-140, Annaourna Colony, Uppal,
Ranga Reddy District.




3 * Kedari Viinod Kumar,
S/o Late Kedari Sudershan, Aged 22 Years,

R/o H.No.2-11-140, Annapuma Calony, Uppal,
Ranga Reddy District.

4 ‘L) A. Bhikshapathi, S/o Late A. Balamma
Aged about 48 years, Occ: Driver,
R/o H.No.2-17-124/468, Annapurna Nagar,
Uppal, Ranga Reddy District.

iy~ G. Shakunthala, W/0 G. Swamy,
Aged about 65 years, Occ:Housewife, -
R/o0 H.N0.2-22, rudravelli, Raghavapur,
" Nalgonda District.

} S.Anjaiah, S/o late Yashodha,
Aged about 35 years, Occ: Constable,
R/o H.N0.2-23, Kothapet,
Saroornagar Mandal, Keshavagiri Post,
Ranga Reddy District.

|F S. Venkatesh, S/o Late Yashodha,
Aged about 30 years, Occ: Constable,
R/o H.No.2-23, Kothapet,
Saroornagar Mandal, Keshavagir Post,
Ranga Reddy District.

|§ . B. Anasuya, W/o Ramuly,
Aged about 60 years, Occ: Housewife,
R/0 H.No.,4-4-82, Near Govt. School,
Hayathnagar, Ranga Reddy District.

{Petitoner Nos. 2 to 6 are brought on record as Lrs of deceased respondent No. 5,
Vide 1A No.2 of 2017 {(WPMP.N0.36936 of 2017 IR
{Respondent Nos.8 to 13 are brought on record as Lrs of deceased respondent No.6, -
Vide 1A No.2 of 2014 (WPMP.N0.13729 of 2014 ), o
(Respandent Nos. 14 to 18 are impleaded Vide 1A No.1 of 2015, (WPMP.No. 49039 of%is?c{}»&
FEE

as per Court Order dated: 23.08.2024, in WP. No. 36936 of 2013 ) “ ;‘;g:;;

-

Petition under Section 151 CPC praying that in the circumstances stated
\ in the affidavit filed in support of the petition, the High Court may be pleased to /
vacate the interim order dt.17.12.2013 passed in W.P.M.P.N0.45952 of 2013 in

W.P. No.36936 of 2013 in the interest of justice.

Counsel for the Petitioners: SRI BAJRANG SINGH THAKUR

Counsel for the Respondent No.1, 2 & 4: GP FOR LAND ACQUISITION
Counsel for the Respondent No.3: M/s. D.MADHAVI, SC FOR HMDA

Counsel for the Respondent No.7 to 12: SRi K.GOVERDHAN REDDY

‘.
o

Counsel for the Respondent No.13 to 17: SRI CH.RAVINDER

Counsel for the Respondent No.18 to 22: SRl VENKATESWAR VARANASI

1
§ The Court made the following: COMMON ORDER j

e e L T ATy



THE HON’ELE THE CHIEF JUSTICE ALOK ARADHE

AND

THE HON'BLE SRI JUSTICE J.SREENIVAS RAO

W.P.Nos.19216 of 2006, 19272 of 2006, 4993 of
2007, 9124 of 2007, 18832 of 2012 and 3623¢: of
2013

COMMON ORDER: (Per the Hon’ble the Chief Justice A ok Arc dhe)

Mr. D Ramakrishna, learned counse for the
petitioners in W.P.Nos.19216 of 2006, 19272 o>f 2006
and 18832 of 2012.

Ms. D.Madhavi, learned Standing Ccounsel for
Hyderabad Metropolitan Development Autacrit for

respondent No.3 in all the writ petitions.

2. In these writ petitions, the petiticners have
assailed the validity of the notification dated 23.08 2005
issued under Section 4 of the Land Acquisition Act, 1894
{hereinafter rzferred to as ‘the Act’) and declareticn lated
05.07.2006 issued under Section 6 of the Act wlerein

land of the petitioners situated in different sarvey

7
P
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numbers at Uppal Bhagath Village, Uppal Mandal,
Ranga Reddy District was notified for acquisition for the
purpose of Moosi River Conservation and River Front
Development. For the facility of reference, facts in

W.P.No.19216 of 2006 are being referred to.

3. Petitioner No.l claims to be the owner of
land measuring Acs. 3.10 guntas of Survey No.507,
situated at Uppal Bhagath Village, Ranga Reddy District.
The land held by petitioner No.1 is agriculture in nature
and is an ancestral property. The aforesaid land along
with lands situated in different survey numbers was
required for Moosi River Conservation and River Front
Development. Thereupon a notification bearing
No.G1/4240/2005 dated 23.08.2005 was issued under
Section 4 of the Act. Petitioner No.1 filed an objection to
the aforesaid notification. However, without considering
the objection of petitioner No.1 and without supplying
him a copy of the enquiry report, a declaration dated

05.07.2006 under Section 6 of the Act was issued.

N




4. In the aforesaid factual background, ‘hese

petitions have been filed.

5. A Division Bench of this Court for th.e re¢sons
assigned in the judgment dated 04.04.2024 passed in
W.A.N0.338 of 2014 has dismissed the writ adpeal
preferred by the State and has affirmed the orcer passed
by the learned Single Judge remitting the ma'te: t5 the
Land Acquisiiion Officer for a fresh enquiry in 2rins of

Section 5-A of the Act.

6. For the reasons assigned by a Division Eench
of this Court in judgment dated 04.04.2024 pass:d in
W . A.No.338 of 2014, the declaration dated 05.07 2006
issued under Section 6 of the Act is quashed ani the
matter is reriitted to the Land Acquisition Officer for a
fresh enquiny under Section 5-A of the Act. It will be
open for the land Acquisition Officer to proczed ¢fresh
from the stage of an enquiry as envisaged uncer Secction

5-A of the Ac..



To,

7. Accordingly, the Writ Petitions are disposed

of.
Miscellaneous petitions, pending if any, shall stand

closed. There shall be no order as to costs.

SD/-N. SRIHARI
ASSISTANT REGISTRAR

/ITRUE COPY//
SECTION OYFICER

. The Pringipal Secretary, Revenue Department, Secretariat Buildings,

Saifabad, Hyderabad.
The District Collector, Ranga Reddy District, Lakdikapul, Hyderabad.

The Land Acquisition Officer, Hyderabad Urban Development Authority,
Paigah Palace, Bequmpet, Hyderabad.

The Land Acquisition Officer, Hyderabad Metropolitan Development,
Authority, Block-A, District Commercial Complex, Tarnaka, Hyderabad — 07

5. The Mandal Revenue Officer, Uppal Mandal, Ranga Reddy District.
6. One CC to SRI B.S.S.PRASAD, Advocate [OPUC]

7.
8
g

One CC to SRI BAJRANG SINGH THAKUR, Advocate [OPUC]

. One CC to SRI C.DAMODAR REDDY, Advocate [OPUC]
. One CC to SRI K.GOVERDHAN REDDY, Advocate [OPUC]

10.0One CC to SRI CH.RAVINDER, Advocate [OPUC]

11.0ne CC to SRI G.RAJESHWAR REDDY, Advocate [OPUC]

12.0ne CC to SRI VENKATESWAR VARANASI, Advocate [OPUC]

13.0ne CC to SRI D.RAMAKRISHNA, Advocate [OPUC]

14.0One CC to SRI HARENDER PRASAD, Advocate [OPUC]

15.0ne CC to SR! P.RAJAGOPALA RAQO, Advocate [OPUC]

16.0ne CC to SRI A.S.NARAYANA, Advocate [OPUC]

17.0ne CC to SRI M.DHANANJAY REDDY, SC FOR HUDA [OPUC]

18. One CC to M/s. D.MADHAV!, SC FOR HMDA [OPUC]

19.Two CCs to GP FOR REVENUE, High Court for the State of Telangana at

Hyderabad [OUT]

20.Two CCs to GP FOR LAND ACQUISITION, High Court for the State of

Telangana at Hyderabad [QUT]

21.Twa CD Copies
&" Foon -
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4 DRAFTS

HIGH COURT
DATED: 23/08/2024
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COMMON ORDER

WP.Nos.19216 of 2006, 19272 of 2006, 4993 of 2007,
9124 of 2007, 18832 of 2012 and 36936 of 2013

DISPOSING OF ALL THE WRIT PETITIONS,
WITHOUT COSTS
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